IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 27.09.2025

SL . [Name of Date of Co NOtlfled
No.|Applicant C.A.No. Application Case No. Fee amount
PP PP to be paid
0

Reject
Status
c |

R.SETHI 180624/202527.09.2025 |[BLAPL/9256/2025 |1
MANASH
2 oANdaN Navak |80625/202527.09.2025 |CMP/1459/2025 10 c
MANASH
3 ANgaN Navag |80627/202527.09.2025  |CMP/1461/2025 10 c
4 |P.K.MOHANTY [80628/202527.09.2025 |CRLMC/3916/2025 |10 | c |
5 TonantHA 180638/202527.09.2025  |CRLMC/3974/2025 |10 c
6 |L.ACHARI 180641/202527.09.2025 |BLAPL/7826/2025 |10 | c |
SIDHARTHA
7 IsHRA 80643/2025(27.09.2025 |CRLMC/3975/2025 |10 c
'8 |L.D.SAHU 180644/202527.09.2025 |CRLMC/3909/2025 |10 | c |
9 |S.C.BISWAL |80648/2025|27.09.2025 |CRLMC/3300/2024 |10 | c |
10 |G.S.MUDULI |80649/2025|27.09.2025 |BLAPL/7786/2025 |10 | c |
11 |J.ROUT 180650/2025/27.09.2025 |CRLMP/1174/2025 |10 | c |
12 [R.SAMAL 180655/202527.09.2025 |BLAPL/9829/2025 |10 | c |
13 |T.MISHRA 180667/2025/27.09.2025 |CRLMP/709/2025 0 | c |
14 |P.K.PARIDA [80670/2025[27.09.2025 |CRLMC/3612/2025 |10 | c |
15 |P.R.PARIDA [80671/2025(27.09.2025 |CRLMC/3530/2025 |10 | c |
16 |S.MAHARANA (80676/2025(27.09.2025 |RSA/58/2025 0 | c |
17 |S.MAHARANA (80678/2025(27.09.2025 |RSA/61/2025 0 | c |
18 |K.S.SAHU 180679/2025(27.09.2025 |CMP/1574/2025 0 | c |
19 |M.MISHRA 180680/2025(27.09.2025 |CMP/1575/2025 0 | c |
20 |A.PANDA 180681/2025(27.09.2025 |CMP/1554/2025 0| c |
21 |H.B.MANGARAJ |80687/2025|27.09.2025 |CMP/1564/2025 10 | c |
MANASH
22 |0 noan navak |80688/202527.09.2025  |CMP/1454/2025 10 c
MANASH
23 | oNaan Navak |80690/202527.09.2025  |CMP/1450/2025 10 c
MANASH
24 | NoaN Navak [80691/2025(27.09.2025  |CMP/1451/2025 10 c
MANASH
25 | anoan Navak |80692/202527.09.2025  |CMP/1449/2025 10 c
MANASH
26 | angaN Navag 80693/202527.09.2025  |CMP/1463/2025 10 c
27 |MANASH 180694/2025(27.09.2025 |CMP/1447/2025 0 | c |




RANJAN NAYAK

|

MANASH
28 | aNgaN NAvak [80695/2025(27.09.2025  |CMP/1448/2025 10 c
29 [N SAHOO 180726/202527.09.2025 |ABLAPL/10990/2025 |10 | c |
P. K.
30 |l ANty 80738/2025(27.09.2025 |ABLAPL/10934/2025 |10 c
B. M.
31 | hRaNGI 80746/202527.09.2025 |ABLAPL/11099/2025 |10 c
32 |R.K. PATRA [80748/2025(27.09.2025 |ABLAPL/11043/2025 |10 | c |
33 |D.P.DASH 180751/2025(27.09.2025 |ABLAPL/11027/2025 |10 | c |
34 |A.K.ROUT 180760/2025(27.09.2025 |ABLAPL/11009/2025 |10 | c |
35 |D.P. DASH  |80763/2025|27.09.2025 |ABLAPL/11036/2025 |10 | c |
136 |S.SAHOO 180788/2025(27.09.2025 |[BLAPL/7091/2025 |10 | c |
37 |S.SAHOO 180790/2025/27.09.2025 |BLAPL/6232/2025 |10 | c
138 |S.SAHOO 180792/2025(27.09.2025 |BLAPL/6303/2025 |10 | c |
139 |S.SAHOO 180794/2025(27.09.2025 |BLAPL/6347/2025 |10 | c |
140 |S.SAHOO 180797/2025(27.09.2025 |BLAPL/6350/2025 |10 | c |
41 M. BANERJEE (80798/2025|27.09.2025 |ABLAPL/6768/2025 |10 | c |
MANORANJAN
42 | o 80801/202527.09.2025 [WP(C)/27471/2025 |10 c
MANORANJAN
43 | ot 80804/202527.09.2025 [WP(C)/27475/2025 |10 c
44 |G N SETHI  |80812/2025|27.09.2025 [WP(C)/27527/2025 |10 | c |
45 |P.K.MOHANTY |80818/2025|27.09.2025 |BLAPL/7920/2025 |10 | c |
46 |MANGUL NAIK (80819/2025|27.09.2025 |WP(C)/27650/2025 |10 | c |
47 |A K PANDA  |80822/2025|27.09.2025 |WP(C)/27669/2025 |10 | c |
48 |P. BEHERA  |80825/2025|27.09.2025 |ABLAPL/10495/2025 |10 | c |
49 |P K DASH 180826/2025(27.09.2025 |[WP(C)/33453/2021 |10 | c |
50 |P K MALLICK [80835/2025|27.09.2025 |[WP(C)/27769/2025 |10 | c |
51 |P. BEHERA  |80836/2025|27.09.2025 |ABLAPL/9005/2025 |10 | c |
BISWAJIT
52 |onnoo 80839/202527.09.2025 [WP(C)/27688/2025 |10 c
NIRANJAN
53 2oyt 80846/202527.09.2025 [WP(C)/27790/2025 |10 c
54 |K PRADHAN  |80850/2025|27.09.2025 |WP(C)/14056/2025 |10 | c |
55 |K PRADHAN  |80851/2025|27.09.2025 |WP(C)/14056/2025 |10 | c |
56 |M R ROUTRAY (80852/2025|27.09.2025 |[WP(C)/23179/2025 |10 | c |
N N 3.00,3%3.00
57 |uonaparra  |80858/2025(27.09.2025  |BLAPL/13753/2013 |7 Tus U
58 |M K ROUTRAY [80859/2025(27.09.2025 |WP(C)/23321/2025 |10 | c |
59 |Th P KOMAR180860/2025 27.09.2025 e (C) /27431/2025 |10 c
ASHOK KUMAR
60 | i 80862/2025(27.09.2025 |WP(C)/24987/2025 |10 c
61 |P PANDA 180863/2025(27.09.2025 |[WP(C)/25054/2025 |10 | c |
62 |APOIOR 180869/2025(27.09.2025  |CRLMC/3953/2025 [0 c




63 |A.K.SAHOO  |80874/2025(27.09.2025 |CRLMC/3968/2025 |10 | c |
64 |K.SAHOO 180880/2025(27.09.2025 |CRLMC/3955/2025 |10 | c |
65 |K.K.RATH 180889/2025(27.09.2025 |CRLMC/1614/2025 |10 | c |
66 |MANGUL NAIK [80891/2025(27.09.2025 [WP(C)/26615/2025 |10 | c |
‘67 apne KU ‘80897/2025‘27.09.2025 WP (C) /26719/2025 ‘10 ‘ ‘c ‘
68 |S.D.JENA 180898/2025(27.09.2025 |CRLMC/3014/2025 |10 | c |
69 |SUMANTA DAS [80900/2025(27.09.2025 |[WP(C)/26991/2025 |10 | c |
70 |s.D.JENA 180901/2025(27.09.2025 |CRLMC/2722/2025 |10 | c |
71 |M R ROUTRAY [80902/2025(27.09.2025 [WP(C)/27295/2025 |10 | c |
72 |D.P.DASH 180903/202527.09.2025 |ABLAPL/11127/2025 |10 | c |
73 |SUMANTA DAS [80907/2025(27.09.2025 |WP(C)/27252/2025 |10 | c |
74 |P.K.MOHANTY [80912/202527.09.2025 |[RPFAM/302/2024 0 | c |
75 |B DAS 180914/202527.09.2025 |[WP(C)/27300/2025 |10 | c |
76 |B DAS 180917/202527.09.2025 |[WP(C)/27302/2025 |10 | c |
77 |B DAS 180920/202527.09.2025 |[WP(C)/27303/2025 |10 | c |
78 |B.MAHALI 180923/2025|27.09.2025 |FAO/390/2025 0 | c |
79 M R ROUTRAY [80926/202527.09.2025 |WP(C)/27317/2025 |10 | c |
80 |M R ROUTRAY [80932/202527.09.2025 |WP(C)/27381/2025 |10 | c |
81 |M R ROUTRAY [80935/2025(27.09.2025 |WP(C)/27383/2025 |10 | c |
82 |S K RATH 180939/202527.09.2025 |[WP(C)/27426/2025 |10 | c |
83 |L.MOHANTY  |80942/2025|27.09.2025 |CMP/656/2025 0 | c |
84 |P.P.PANDA  [80946/2025(27.09.2025 |ABLAPL/11357/2025 |10 | c |
85 |S.BARIK 180953/202527.09.2025 |CRLMC/3309/2025 |10 | c |
86 |p.JENA 180960/2025/27.09.2025 |CRLMP/1237/2025 |10 | c |
87 |p.JENA 180963/202527.09.2025 |ABLAPL/11070/2025 |10 | c |
88 |A.K.BARIK  (80964/2025[27.09.2025 |ABLAPL/11121/2025 [10 | c |
89 [B SAHOO 180971/2025(27.09.2025 |WP(C)/15808/2009 [10 | CE

document

available
90 |S MALLICK  [80972/2025(27.09.2025 |WP(C)/13515/2020 |10 éis,court U

fee to be

paid.

document

available
o1 | papma  80973/2025(27.09.2025 [We(c)/7183/2018 10 | g

fee,to be

paid.
92 |P K SWAIN  [80974/2025(27.09.2025 |WPC(OAC)/3147/2011[10 | o
93 |P K LENKA  |80975/2025(27.09.2025 |SA/165/1997 0 | v

document

available
94 |K SAHOO 80976/2025(27.09.2025  |WP(C)/4008/2011 |10 3;s,court U

fee to be

paid.




95 |S K SAHU 180977/2025(27.09.2025 |0JC/3340/1997 0| u |
96 |A.PANDA 180979/2025(27.09.2025 |ABLAPL/11057/2025 [10 | c |
97 M NAIK 180980/2025(27.09.2025  |FA0/90/2017 0 | v
198 |OHCLSC 180982/202527.09.2025 |CRLA/445/2014 0 | R
99 |OHCLSC 180985/2025(27.09.2025 |JCRLA/41/2015 0 | R
100 [K.C.RATH 180986/2025/27.09.2025 |ABLAPL/10788/2025 |10 | c |
101 [A. K. PATI [80987/202527.09.2025 |WP(C)/2332/2022  [10 | c
102 K.N.SAHOO  [80989/202527.09.2025 |WP(C)/2332/2022 |10 | c |
1103 |B DAS 180993/202527.09.2025 |[WP(C)/26761/2025 |10 | u |
104 R.MOHANTY  [80994/2025(27.09.2025 |ABLAPL/8614/2025 (10 | c |
105 R.MOHANTY  [80995/2025(27.09.2025 |ABLAPL/8545/2025 (10 | c |
106 |S K SAMAL  [80996/2025(27.09.2025 |WP(C)/26626/2025 |10 | u |
1107 |S K PRADHAN (80998/2025(27.09.2025 |WP(C)/20515/2025 |10 | SR
108 |A.P.SAHOO  [80999/2025(27.09.2025 |ABLAPL/8314/2025 (10 | c |
‘109 AT ANATK ‘81000/2025‘27.09.2025 WP (C) /24644/2025 ‘10 ‘ ‘U ‘
110 |P BEHERA 181003/202527.09.2025 |[WP(C)/27003/2025 |10 | .
111 [B.K.SWAIN  [81004/202527.09.2025 |ABLAPL/2685/2025 (10 | c |
112 [B DAS 181005/2025|27.09.2025  |CMP/797/2025 0 | .
1113 [B ROUT 181008/202527.09.2025 |ABLAPL/10971/2025 |10 | .
114 |[S P SAMANTA [81011/2025(27.09.2025 |ABLAPL/8483/2024 (10 | .
115 |G R PATRA  [81013/2025(27.09.2025 |ABLAPL/9452/2025 (10 | CE
‘116 iAiTANAIK ‘81015/2025‘27.09.2025 ABLAPL/11215/2025 ‘10 ‘ ‘U ‘
1117 [N PANDA 181016/202527.09.2025 |ABLAPL/11218/2025 |10 | o
118 |G R PATRA  |81018/2025|27.09.2025 |CRLMC/3149/2025 |10 | v
‘119 ﬁoiAPATRA ‘81020/2025‘27.09.2025 BLAPL/9703/2025 ‘10 ‘ ‘U ‘
120 [P K JENA 181022/2025(27.09.2025 |[BLAPL/10038/2025 |10 | v
1121 |T MISHRA 181023/2025(27.09.2025 |MATA/341/2024 0 | o
122 [M NAIK 181025/202527.09.2025 |[WA/852/2025 10 | v
1123 |A K JATI 181026/2025(27.09.2025 |TRP(C)/168/2025 |10 | o
124 |D.P.DASH 181055/2025(27.09.2025 |ABLAPL/11064/2025 |10 | c |
1125 |K.SAHOO 181057/2025(27.09.2025 |ABLAPL/11115/2025 |10 | c |
126 |A.K.SAHOO  |81070/2025|27.09.2025 |ABLAPL/11078/2025 |10 | c |
1127 |U.P.BAG 181078/2025(27.09.2025 |ABLAPL/11150/2025 |10 | c |
128 |S.K.JENA 181089/2025(27.09.2025 |BLAPL/9883/2025 |10 | c |
‘129 o STARANIAN 81110/2025‘27.09.2025 ABLAPL/11011/2025 ’10 ‘ ‘c ‘
130 R.PRADHAN  [81114/202527.09.2025 |BLAPL/9983/2025 |10 | c |
1131 |S.BARIK 181115/2025(27.09.2025 |JCRLA/48/2014 0 | c |
132 |[P. K. SWAIN [81127/202527.09.2025 |WP(C)/26098/2025 |10 | c |
1133 |D.BISWAL 181135/202527.09.2025 |[WP(C)/27810/2025 |10 | c |
1134 |R.SAMAL 181136/2025(27.09.2025 |[WP(C)/27290/2025 |10 | c |
135 [P.K.MALLICK (81137/2025|27.09.2025 |WP(C)/27153/2024 |10 | c |




136 [K.C.SWAIN  [81139/2025|27.09.2025 |[WP(C)/27854/2025 |10 | c |
137 [G.N.SETHI  [81140/2025|27.09.2025 [WP(C)/20285/2025 |10 | c |
138 |P.K.MOHANTY [81142/202527.09.2025 |WP(C)/25217/2025 |10 | c |
139 |P.BEHERA 181145/2025(27.09.2025 |[WP(C)/22881/2025 |10 | c |
140 |[P.K.MALLICK [81147/202527.09.2025 |WP(C)/28482/2024 |10 | c |
141 [P.K.MALLICK [81148/2025(27.09.2025 [WP(C)/27207/2024 |10 | c |
1142 |R.SAMAL 181156/202527.09.2025 |[WP(C)/26596/2025 |10 | c |
1143 |R. SAMAL 181159/202527.09.2025 |[WP(C)/27353/2025 |10 | c |
144 |R. SAMAL 181162/202527.09.2025 |[WP(C)/27591/2025 |10 | c |
1145 |R. SAMAL 181163/202527.09.2025 |[WP(C)/26750/2025 |10 | c |
146 |R. SAMAL 181165/202527.09.2025 |[WP(C)/26747/2025 |10 | c |
1147 |R. SAMAL 181166/202527.09.2025 |[WP(C)/26712/2025 |10 | c |
148 RANJIT SAMAL |81167/2025(27.09.2025 |WP(C)/27655/2025 (10 | c |
‘149 e KOMAR 81169/2025‘27.09.2025 WP (C) /27601/2025 ’10 ‘ ‘c ‘
150 [R. SAMAL 181170/202527.09.2025 |[WP(C)/26709/2025 |10 | c |
151 [R. SAMAL 181171/202527.09.2025 |[WP(C)/26704/2025 |10 | c |
152 |P K LENKA  [81172/202527.09.2025 |WP(C)/27537/2025 |10 | c |
153 [R. SAMAL 181173/202527.09.2025 |[WP(C)/26602/2025 |10 | c |
154 [R. SAMAL 181174/202527.09.2025 |[WP(C)/26502/2025 |10 | c |
1155 |S.NAYAK 181175/202527.09.2025 |[WP(C)/26034/2025 |10 | | |
156 |R. SAMAL 181176/2025(27.09.2025 |[WP(C)/27596/2025 |10 | c |
1157 |R. SAMAL 181177/202527.09.2025 |[WP(C)/27586/2025 |10 | c |
1158 |S.NAYAK 181180/202527.09.2025 |[WP(C)/26040/2025 (|10 | | |
1159 |S.NAYAK 181183/202527.09.2025 |[WP(C)/26037/2025 |10 | | |
1160 |S.NAYAK 181184/202527.09.2025 |[WP(C)/26035/2025 |10 | | |
161 |S.NAYAK 181187/2025(27.09.2025 |WP(C)/26042/2025 [10 | | |
162 |[P K LENKA  [81190/2025(27.09.2025 |WP(C)/27537/2025 |10 | c
163 M R ROUTRAY [81192/2025(27.09.2025 |WP(C)/27379/2025 |10 | c
164 R C MALLA  [81195/2025(27.09.2025 |WP(C)/27920/2025 |10 | c
165 R C MALLA  [81202/2025(27.09.2025 |WP(C)/27332/2025 |10 | c
166 [B. R. DALAI [81203/202527.09.2025 |WP(C)/25609/2025 |10 | c
167 |G. R. PATRA [81204/2025(27.09.2025 [WP(C)/26984/2025 |10 | c |
168 |R. K. SAHU |81209/2025|27.09.2025 |WP(C)/24401/2025 |10 | c |
169 o oag [81213/2025(27.09.2025 WP (C)/16692/2023 |10 c

1170 |S. C. BISWAL|81214/2025|27.09.2025 |WP(C)/27348/2025 |10 | c |
171 e oag [81216/2025(27.09.2025 WP (C)/33140/2023 |10 c

172 [B. PARIDA  |81217/2025|27.09.2025 |WP(C)/26861/2025 |10 | c |
1173 |K K MOHANTY |81219/2025|27.09.2025 |WP(C)/33140/2023 |10 | c |
174 |G. N. SETHI |81222/2025|27.09.2025 |WP(C)/24771/2025 |10 | c |
1175 |K K MOHANTY |81226/2025|27.09.2025 |WP(C)/33541/2023 |10 | c |
176 |H. K. PATRA (81227/202527.09.2025 |TRP(C)/234/2025 |10 | c




177 |P K MALLICK [81229/202527.09.2025 |WP(C)/28471/2024 |10 | c |
1178 |P. PUNYATOYA|81231/2025(27.09.2025 [WP(C)/27559/2025 |10 | c |
179 |P K MALLICK (81232/202527.09.2025 |WP(C)/28468/2024 (10 | c |
180 |R. N. BEHERA|81233/2025(27.09.2025 |[WP(C)/25238/2025 |10 | c |
181 |[P K MALLICK (81234/202527.09.2025 |WP(C)/28476/2024 |10 | c |
182 |S. MISHRA  [81235/2025(27.09.2025 |WP(C)/27648/2025 |10 | c |
183 | ANUUANTR 18123672025 27.09.2025  |JcRLA/42/2014 10 c

184 |3 CORNANDR - g1938/2025 27.09.2025  |gcRLA/19/2014 10 c

1185 |D. SAMAL 181239/2025(27.09.2025 |[WP(C)/26108/2025 |10 | c |
186 |[T. K. BARIK [81242/2025(27.09.2025 [WP(C)/22885/2025 |10 | c |
1187 |c. RANA 181244/202527.09.2025 |WP(C)/26198/2025 |10 | c
188 [R. MOHANTY [81249/2025(27.09.2025 |WP(C)/26934/2025 |10 | c |
189 |[P.K. MALLICK|81251/202527.09.2025 |WP(C)/24978/2025 |10 | c |
1190 |S.SWAIN 181256/2025(27.09.2025 |CRP/25/2023 0 | | |
191 |s MOHARANA (81261/2025(27.09.2025 |WP(C)/23458/2021 [10 | c |
192 |S MOHARANA [81262/2025(27.09.2025 |WP(C)/23458/2021 |10 | c |
193 |[S.K.BISWAL [81263/2025(27.09.2025 |WP(C)/26684/2025 |10 | | |
194 [K K NATH 181264/202527.09.2025 |WP(C)/23458/2021 |10 | c |
‘195 i ‘81269/2025‘27.09.2025 WP (C) /23338/2025 ’10 ‘ ‘c ‘
1196 |[KSHITISH 181271/202527.09.2025 |[WP(C)/17072/2025 |10 | c
1197 |S.K.DAS 181277/202527.09.2025 |[WP(C)/23458/2021 |10 | c |
198 |PK PAL 181278/202527.09.2025 |BLAPL/10107/2025 |10 | c |
1199 |N SAHOO 181279/2025(27.09.2025 |[BLAPL/10103/2025 |10 | c |
200 |P.K.MOHANTY (81282/202527.09.2025 |CRLMC/2613/2025 (10 | c |
201 |S.K.SAHU 181283/2025(27.09.2025 |CRLMC/3871/2025 |10 | c |
202 |S.K.SAHOO  |81284/2025|27.09.2025 |CRLMC/3860/2025 |10 | c |
203 |S.SAHOO 181285/2025(27.09.2025 |CRLMC/3992/2025 |10 | c |
204 |A.K.PANDA  |81286/2025|27.09.2025 |CRLMC/3954/2025 |10 | c |
205 |S.DAS 181292/2025(27.09.2025 |CRLMC/4017/2025 |10 | c |
206 [P.K.BARIK  |81293/2025|27.09.2025 |CRLMC/4029/2025 |10 | c |
207 |S.DAS 181294/202527.09.2025 |CONTC/4492/2025 |10 | c |
208 |T.SWAIN 181295/202527.09.2025 |CONTC/4525/2025 |10 | c |
209 |M.R.ROUTRAY [81298/202527.09.2025 |CONTC/4555/2025 |10 | c |
210 M.R.ROUTRAY [81299/2025(27.09.2025 |CONTC/4470/2025 |10 | c |
211 M.R.ROUTRAY [81300/202527.09.2025 |CONTC/4526/2025 |10 | c |
212 |D.SAMAL 181301/2025(27.09.2025 |CRLMC/3969/2025 |10 | c |
213 M.R.ROUTRAY [81303/202527.09.2025 |CONTC/4524/2025 |10 | c |
214 |S.P.SAMANTA (81304/2025(27.09.2025 |CONTC/3440/2025 |10 | c |
215 |R.K.SAHU 181305/2025(27.09.2025 |CRLMP/1226/2025 |10 | c |
216 |T.K.BARIK  |81306/2025|27.09.2025 |CRLMP/1242/2025 |10 | c |
217 |S SAMAL 181307/202527.09.2025 |BLAPL/10084/2025 |10 | c




218 MK SWAIN 181309/2025(27.09.2025 |[BLAPL/10096/2025 |10 | c |
219 |DK BEHERA  [81311/2025(27.09.2025 [BLAPL/10090/2025 (10 | c |
220 |[PR NAYAK 181312/202527.09.2025 |BLAPL/10082/2025 |10 | c |
221 [B RANA 181313/202527.09.2025 |BLAPL/10094/2025 |10 | c |
222 [B RANA 181314/202527.09.2025 |BLAPL/10140/2025 (10 | c |
223 [B RANA 181315/202527.09.2025 |[BLAPL/10092/2025 |10 | c |
224 |R. SAMAL 181324/202527.09.2025 |[WP(C)/26625/2025 |10 | c |
225 |A.MOHANTY  [81325/202527.09.2025 |WP(C)/19594/2021 |10 | c |
226 [M.DAS 181326/202527.09.2025 |[WP(C)/19246/2021 |10 | c |
227 [B. K. DALEI (81327/202527.09.2025 |WP(C)/23644/2025 |10 | c |
n
228 | DSRBRATA 18132072025 (27.09.2025  |ABLAPL/11138/2025 |7 cowiond o
copy
5.00, 5*3
229 gizﬁBRATA 81330/2025(27.09.2025 |ABLAPL/11213/2025 |10 download |U
copy
230 |B.RANA 181331/2025(27.09.2025 |CRLMC/3972/2025 |10 | c |
| | | Total 2294

NIC




